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NOTIFICATION
The 3rd August, 2023

'No. LGL 11/2023/45— The following Act of the Assam Legislative Assembly
which was assented by the Governor of Assam on 31st July, 2023 is hereby published for

general information.

ASSAM ACT NO. XXXVIII OF 2023

(Received the assent of the Governor on 31st July, 2023)
THE ASSAM APPROPRIATION (No. VIII) ACT, 2023
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o provide for the guthorisation and appropriation of moneys out of the:Consalidated Fund of tha State of Assam t» meet the amounts gpent on certain
Lerwm’ during the Flnancial year, 2010-11 in excess. of the-amount auihorised or granted for the sald services.

Be it enacted by te Assam Legistative Assembly in the Seventy-fourth Year of the Republic of india as follows:

ACT

{Short Title 1. This Actmay becallad the Assam Apprepriation (No. Vi) Act, 2023,
: . 2. From and out of the Consolidated Fund of the: State of Assam the sums specified in colurn (3) of the Schedule
f::::: ::‘;; zé’m!‘ h ﬁ:ﬁg ™ amounting in the aggregata to the siumbf Rupees Four Crore: Twenty Stx.Lskh Eghty Four Thousand Savers Hundred]
Fund ofte State of Assam for "8 SIXY Seven shall ba deamed to have bean paid and applied to meet the amounts spent for dafiaying the charge
the financil year, 2010449, M "o5Pect of the services speclid In column (2) of the Schedule during the financil year 2010-1% in excass of
e ampunt authiorised or grarited for those services for the year,
3. The sums deamed o have been paid and spplied from and out of the Consalidated Fund of the State of Assam shalf
Appropriation be appropriated for the services and purpases expressad in the Schedile:in ralation to the year-ending on the Thirty}
First day of March, 2011,
THE SCHEDULE
{ Soo-Sections: 2.and 3 }
m %] .
Grant NoJ Sums Net Exceeding
Appropriation Servicas and Purposes Votedbythe | Charged onthe Total
1 ' Assembly | Gonsolidated Fmd | —
Rs. Rs. ' Rs. ,
15 {Jails Revenug 0.00 _ 10000000 10_0(!)0.M|
& |SainkWelfars Revenu] A25B4767.00. o 42584767.00]
ol " Revenue 4258475700 10000000]  42884767.00}
| caia w
Grand Total A ) 4.25,84,767:00] 1,00,00000]  428,84767.00
GEETANJALI DAS SAIKIA,

Secretary to the Government of Assam,
Legisla’t_ive Department, Dispur, Guwahati-6.
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